GOVERNMENT OF INDIA
MINISTRY OF DEFENCE
DEPARTMENT OF MILITARY AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO. 1000
TO BE ANSWERED ON 22™ July, 2022

CANCELLATION OF COMMON ENTRANCE EXAMINATION

1000. SHRI RAHUL GANDHLI:
SHRI RAJIMOHAN UNNITHAN:

Will the Minister of DEFENCE be pleased to state:

(a) whether the Government has assessed the impact of suspending recruitment rallies and
cancellation of Common Entrance Examination (CEE) in the recruiting year 2020-2021 and
2021-2022, particularly on candidates who would be ineligible for recruitment in the Army
due to the age criteria under the Agnipath scheme;

(b) if so, the details thereof;

(c) the details of the recruitment rallies planned and conducted by Army Recruiting Offices
(AROs)/Zonal Recruiting Offices (ZNOs) in the recruiting year 2020- 2021 and 2021-2022,
State/UT-wise;

(d) the total number of students who participated in the recruitment rallies and qualified for
the Common Entrance Examination (CEE) during the said period;

(e) the number of candidates who were unable to take the CEE due to the suspension of the
examination, State/UT-wise; and

(f) whether the Government proposes to relax the age criteria for candidates who are
ineligible to apply for army recruitment due to the cancellation of the CEE and if so, the
details thereof?

ANSWER

MINISTER OF STATE (SHRI AJAY BHATT)
IN THE MINISTRY OF DEFENCE

(a) to (f): The matter is under the adjudication of the Hon’ble Supreme Court of India and
Hon’ble High Courts of Delhi and Kochi.
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